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Sir,

TH E GAU HATI H H COU RTAT UWAHATII
(HrGH coURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VU-3s/1999/1483/A

Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Couft,
Guwahati.

Shri Pranjal Bora,
Member, MACT,

Cachar, Silchar. ,l1"

Dated Guwahati the LZ February,2oz4.

Restricted holiday.

Letter No. SM AC-V L4 l Il 5 l t09 dtd. 23.02.2024.

, 22 - oL- 2 oZz,
I

The District & Sessions Judge, Cachar, Silchar.
The Project Manager, Gauhati High Couft.

JT. REGISTiIAR (VIGILANCE)

with reference to the above, I am directed to inform you that your prayer for
permission to avail restricted holiday on 26.02,2024,, along with station leave
permission, frcm the evening ot 29.02.2024 tall the morning of 27.02.2024, has been
granted. The District & sessions Judge, cachar, silchar, and in his absence, the next senior
most Judicial Officer available at the station shall remain in charge of your Court and ffice in
your absence.

Yours faithfully,

cLl-
JT. REGISTRAR TVIGILANCE)

Memo No.HC.VII- 51199911 -t4a5ta. dated
Copy to:
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